47  PapersLax!
Himachal Pradesh Electricity (Duty)

Amendment Aci, 1983 and indian Electric-
ity (Amendment - 1) Rules, 1992,

THE MINESTEROF POWER (SHRIN K.P
SALVE) Ibegtolayonthe Table-

{1) A copy ol the Hmcahal Pradesh Elec-
tncity (Duty) Amendment Aci, 1993 (President
ActNo 6&of 1993} (Hnds and Enghsh versions)
publishedn Gazette of Indka datedthe 3rd Apni,
1993, under sub-sechon L egsiature (Delega-
bon ol powers) Act, 1993

[Placed m Library SeeNo LT 4029/93)

(2) Acopy otthe Indian Elecincity (Amend-
ment- 1) Rules, 1992 (Hinds and Enghish ver
sions) pubkshedn NothcationNo G S R 45
mn Gazette of India datedthe 2vd January 1993
under sub-sechon (3) ol sechon 38 of the Indsan
Elecincty Act 1910

[Placedm Library SeeNO LT 4030/93]

Annual Reports of the Instriute of Hotel
Managemert, catenng Technology and Apphed
Mutrbon, Caicuttatos 1990-91 and 1991-92 ainog
with Audited Accounts and reasons for defay in

layng these papers etc

THE MINISTEROF STATE INTHE MIN-
ISTRY OF CIVIL AVIATION AND TOURISM
(DEPARTMENT OF TOURISM) (SHRIMATI
SUKHBUNS KAUR) | begtolay onthe Table-

(1) (a) () Acopy of the Annual Report (Hindh
and Enghsh versions) o the Instihute
ofHotelManagement, Catenng Tech-
nology and Applied Nulnbon, Calcutta,
forthe year 199091, alongwith Au-
dited ACcounts.

[Placedm Library SeeNo LT -4031/93}

{w) Acopy of the Annual Report (Hindiand
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Englsh versions) of the Institute of
HotelManagemet Catenng Technol-
ogyand Apphed Nutrtion, Calcutta,
forthe year 1991-92, along with Au-
dited Accounts

[Placedin Library See No LT 4032/93]

(m) A copy of the Annual Report (Hind:
and English versions) of the Food
Craftinstitute, Daneeling, forthe year
1991-92, alongwith Audited Accounts

[PlacedinLibrary See No LT 4033/93]

(b) Acopy ot the Review (Hmdi and English
versions) by the Government onthe working of
the Inshtute of Hotel Management, Catenng
Technology and Apphed Nutrition, Calcutta, for
theyears 1990-91 and 1991-92 and the Food
Craftinsttute Daneeling, fortheyear 1991-92
(2) Statement (Hindi and Enghsh versions)
showingreasons for delay inlaying the papers
menhoned at (1) above

[PlacedinLibrary SeeNo LT 4034/93]

13.081/2hrs
MESSAGE FROM RAJYA SABHA

SECRETARY GENERAL S, | haveto
reportthe following message received fromthe
secretary-general of Rajya Sabha -
“inaccordance with the provisions of sub-rule
(6) of rule 186 of the Rules of Procedure and
Conductof Businessinthe Rajya Sabha, lam
directed to return herewith the Appropnation
{No.2) Bill, 1993, whichwas passedbythe Lok
Sabhaatissitingheldonthe 4thMay, 1993 and
transmittedtothe Rajaya Sabhaforits recom
mendations andto state thatthts House hasno
recommendations to make the Lok Sabha in
regardtothesaid Bill '



